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No. 293

{9 Ry . ] , _Commencement of the Second- Part of
; . Tenth Session of First Legislative “
Assembly of the National Capital i
errltory of Delhi. 2

— ¢ ———— -

—— T T A W B e —

Members are‘ian}médnthat Hon'ble Speaker in
AéxarciSe of powers_conferréd'on_him under -Rule 16 of Rules of
Procedure and Conduct ‘of BusSiness .in Delhi Legislative Assembly
has directed that the Ieglslatlve Assembly which was adjourned
sine die on 2,8.96 will'resume 1ts sitting in Assambly Hall,
0ld Secretariat, Delhi on 23.1i¢.96° at 1490 hrs, b
(The Session was not prorogued.)

o

(2) muestion Hour

There will ke no question hour on the day of sitting
as under Rule 30 minimum of 12° days are required for giving
notice for questicns.

\ R :
(3) Maintenance of -decorum in -the-House

P e A W B S B ————

Hon'ble Mgmber§ aré réqdeSted to maintain proper
. decorum in the House;;'They'are-requeSted also not o bring
in the House Cellular-Phbnes, Pagers or other electronic
gadgets., | :

(4) ; List of Business

List of Business for 23.10.1996 will he Assuped

Shortly .

P.N. GUPTA
SECRETARY



